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S.NO | APPEALNO - -ORDER NO DATE OF ORDER "DATE OF WHICH
RECEIVED FROM THE'PS | ORDER
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1 e/50115/20 Fo/51562/21 15.06.2021 21.06.2021
2 St/50950/19 Fo/51565/21 15.06.2021 "21.06.2021
3 ¢/51659/19 Fo/51563/21 15.06.2021 21.06.2021
4 e/54154/18 1'Fo/51564/21 14.06.2021 21.06.2021
5 St/50058/20 . ' |.Fof51566/21 "14.06.2021 21.06.2021
6 St/52712/19 Fo/51568/21 15.06.2021 21.06.2021
7 $t/52737/19 | Fo/51567/21 15.06.2021 21.06.2021
8 51/52938/18 .| Fof51573/21 16.06.2021 -21.06.2021
9 e/53539/18 | Fo/51574/21 | 16.06.2021 21.06.2021
10 St/52995/18 Fo/51575/21 16.06.2021 21.06.2021
11 e/51755/18 Fo/51572/21 16.06.2021 21.06.2021
12 St/52685/19 B Fo/51570/21 16.06.2021 21.06.2021
13 St/53826/18 Fo/51576/21 16.06.2021 21.06.2021
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